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GOVERNMENTOF INDIA
MINISTRY OFFINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

STARRED QUESTION NO. #354

TOBE ANSWEREDON 4THJANUARY2019/PAUSHAL14,
1940(SAKA)

Employees Pension and GratuityFunds
Question
*354: DRKIRIT SOMAIYA:

Willthe Ministerof FINANCEDbe pleased to state:

(a) whetherthe Governmentis aware of the misappropriatiorof Employees
Pension Fund Trustand GratuityFund by the Punjab NationalBank in the
year2016- 17 and if so, the detailsthereof;

(b) whether the Government has taken this issue seriously and issued
directionfor immediateaudit to verify the quantumof misappropriatiorof

moneyand if so, the detailsthereof;and

(c) whether any other action has been taken by the Governmentin this
regard, if so, the detailsthereofand if not, the reasons therefor?

ANSWER

The Finance Minister
(Shri Arun]aitley)

(a) to (c): A Statementis laidon the Tableof the House.



LOK SABHASTARRED QUESTION NO. #354 FOR ANSWER ON
THE 4™ JANUARY2019REGARDING‘EMPLOYEES PENSION
AND GRATUITYFUNDSTABLED BY DR KIRIT SOMAIYA,
MEMBER OF PARLIAMENT

(a) to (c): A reference was received from the Hon’ble Member regarding
misappropriationof Employees Pension Fund Trust and GratuityFund in
PunjabNationalBank (PINB). The same was referredto PNB for placingthe
matterbefore the bank’s AuditCommitteeof the Board for necessaryaction.
PNB has informedthat there is no misappropriatiomof funds, and that the
pension fund and gratuityfund trusts are separate entities and the bank is
not authorisedto operate the trusts’accounts or transfer any amount from
the trust. It has further informed that adequate funds for pension and
gratuity are maintained as per actuarial valuation report without any
exception,that the same are in strict compliance of AccountingStandards
AS-15, and that these funds are dulyaudited by the bank’sStatutoryCentral
Auditorsevery year.PNB has also apprised that no amountwas taken back
or withdrawnfrom the trusts’ accounts. With regard to placement of the
matterbefore the bank’s AuditCommitteeof the Board (ACB),the bank has
further apprised that the bank’s annual financial accounts for the financial
year2016-17 are audited by the bank’sStatutoryCentral Auditorsand have
alreadybeen approved by the ACB and the Board. The bank has reported
that it has initiatedsteps to furtherlay the reference received as well before
ACB.
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